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.FIFTEENTH KERALA LEGISLATIVE ASSEMBLY

Tenth Session

BULLETIN—PART 1.
(Brief Record of Proceedings)
Monday, February 5, 2024
No. 127
The Assembly met at 9.00 a.m, with Mr. Speaker in the Chair,

Financial Busmess
_The FmaI Supplementary Financial Statement in the Budget for the Financial _
“Year 2023-24 was laid on the table by Shri K. N. Balagopal, Minister for Finance.

Then the Minister for Finance delivered his speech presemmg the Budget and Vote
on Account for the Financial Year 2024-25.

The House adjourned at 11.32 a.m. to meet again at 09.00 a.m. on Monday,
February 12, 2024,

SHAJI C. BABY,
Secretary-in-Charge.
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